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111ft L. N. 1IIIIara: :Every .teel 
plant and big industrial plant h .. ,ot 
is. own security force, which is more 
or Ie.. on the watch and ward lines. 
Now we want to have a more orp-
_sed and more disciplined force and 
.. t i. why we are havinl this farce. 

Slui P. Vemw-ltbalU: Kay I 
IlllOw whetheT there will be aeparate 
And independent recruitment for 
thele forcel or whether the respec-
tin State Governments will lend 
their leI'Yices of their police ofllcen? 

ilari L. N. 1IIIIuR: It will be an 
er,anised independent body. Whe-
theT the recruitment has to be done 
lIy the State Governmen.t or the Cen-
tral Gol'ernment is a question yet to 
be decided. 

Slui )[aplIr imp: What step8, if 
any, will be taken to immUDise and 
safecuard the proposed aecurity force 
from the contamination of the trade 
union cliques such as inflict the cur-
rent arrangement in our national 
plants! 

Shri L. N. MJ8hrR: There is a pro-
posal to keep them away from the 
purview of the Trade Unions Act. 
There is also a proposal to amend tne 
Trade Unions Act. 

Shrimatl Sa1'itri Nqam: Kay I 
know whether Government are aware 
of the fact that in the Bhilai .te~l 
plant th:! security forces a.me into 
oon1Iict with the State Government 
and, if so, may I know whether Gov-
ernment have. tried to co-ordinate 
these for.ces with the State police 
authoriti~s and give them aome right 
to function dective!y? . 

Shri L. N. Mf.Ihra:I am not aware 
of this particular inCident, but there 
ill, of course, a proposal for such co-
ordination. 

be broll,ht under a Central lepla--
tion? 

Shrl I •. N. MIIIlra: No, we are not 
conCeTDed with that question at this 
atace. So far .. the Central Security 
Force is concerned, that has to be· 
kept away from the purview of the 
Trade UnionB Act. The other quea--
tion of bringing all the national plants 
uI:der a Central legislation does not 
.r~.e. 
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Petro-C~l .lDdutriell 

+ f Slui D. C. Sharma: 
Shrl Onkar Lal llerwa: 

.,. ~ Shri Gokaran Pnaad: lSIui P. C. BorOOllh: 
Shri Maheswar Naik: 

Will the Minister of Petroleum. aJUt 
Chemicab be pleased to state: 

(a) whether the report of the work-
ing group on' the development of 
petro-chemical industries has been 
considered; 

(b) if 10, the recommendations that 
have ·been accepted; and 

(c) the steps taken to implement 
the same? 

Shri S. M. Buerjee: If I heard 
the hon. Minister correctly he hf:Ated 
that tbe Trade Unions Act is likely 
to be amended. I want to knoW' what 
actual amendment he is likely to briul 
forward and whether all these Cen-
1I-al or National plants are .oiDI to 

The Minister of State In the dIInis-
try of Petrole1llD and Chemlcals (8hr1 
A.Jac-): <a) to <e). The repOrt of 
the Working Group on Petro-chemi-
cats is under the consideration of 
GoYernment and no 1Ina1 deeDions-
ha1'e 10 far been taken on it. 
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ShtI D. C. SIwma: May I Imo1r 
when this report was submitted and 
how long the Government will take 
to '8l'rlve at a decision? 

SJiri AlaIfaD: !he report wu 
dbmitted OHly recently and we have 
n6t takeh my unauly long time aver 
it. We may take some inOte tim'e. 

1Jhrl I). C. 3hiUiIDa: May I know at 
what level this report is being consi-
dered_t a departmental level or 
:some extra-depar1mental people are 
also associated with the consideration 
of this report? 

Sbri AJapan: I do not know what 
the hon. Member means by extra-
departmental level. The matter was 
discussed by the production committee 
of Secretaries fairly well Now it 
will be discussed by the Economic 

- Committee of the Cabinet and then 
the decision will be taken. 

"" ~ ""'" i"ro : it ;;n;r;rr 'ifrrrr fil; ~ ~ ~ it ~ 
~~ it tfrt1r1fT ~ ~ illl>i't ~ 
~ 'iff 'IT ? 
Mr. Speakl!l": Are any foreigners 

inCluded in that? 
8hri A ...... : No, Sir. 

Mr. Speaker: How many members 
were there? 

Shrl Alacesan: Ten members. 
Dr. Kanen Sen: A few months back 

, it was reported that in regard to the 
petro-chemical industry the Govern-
ment of India sought the assistance 
of French experts. Are the reports 
of the French experts combined with 
the report of the Working Group or 
is it a different report? 

Shrl AIagesan: The French experts 
submitted their report and then the 
Working Group went into the recom-
mendations of the French experts' 
report and then made their own 
recommendations. Under the changed 
ccndittons they had something new to 
say also. 

mm. I ........ .... : _1 kaaiw 
whether this report WBB discu.ed 
by the Economic Committee of the 
Cabinet and, it BO, what i& -ita reac-
tion to it? 

lftarI ~: Not yet; it will be 
~ 

.Shr:l A.P. Jain: Are any of the 
lChemes included in the Four'th Plail 
beinI anticipated and Preli:tnina17 
action being taken and, it BO, em 
what petro-chemical industry? 

Shrl ~: As far as the BOm-
bay group ~f industties is concei'eDii, 
several industries have been either 
licensed or apptOVed. One in Bom-
bay, one in Barauni ahd another in 
Assam have already been: approved. 

Shrl lIecIa: In view of the new 
dliiiensionltiven to the petro-chemical 
industry by Mr. Khrushchev in his 
recent statement by saying that they 
ate 1llMiful and helptul tor agricu1-
turall production, may I know whether 
the conl!ideration of this report would 
be expedited? 

SJui AJiageaq: I have already said· 
that they are considering it. 

ou C_esdOllll .. Iraq and KuwaB 

-8. Sbrt I. B. S. BIst: Will the 
Minister a1 Petroleum and Chemleal8 
be plelllled to state: 

(e) wtIlether the efforts made by 
Gov<enunent to get oil cODCessions in 
Iraq end Kuwait have IiJlcceeded; and 

(b) it so, to what extent and the 
estimated supply of crude oil from 
these sources? 

The MI!dstIer a1 State In the MInIs-
tIT or Petroleum and Chemlca~ 
(Shri AJageaan): (a) Not yet. 

(b) Does not arise. 

Slul I. B. S. BJst: When ill it ex-
pected to b. finalised? 

Shri Alagesan: We are in the midst 
of talks and discussions. As far at 
Kuwait is concerned, we have sent a 
delePtion and their representativl!I 




